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Chief Secretary, Haryana

Commissioner & Secretary, Environmer,t Deptt.

Director, Transport Haryana

Principal Qhief Conservator of Forests, I arayana

Director lndustries Haryana

Chief Administrator, H1JDe

Engineer in Chief, PWD(B&R) Haryana

Director, Food & Supplles I laryana

Chaimian, Haryana: State Pollution Contr,rl Board

State Coordinator, .OC, Pa[ipat

A representative .rf ihe Ministry otEnviri,nment & Forests

Director, Environment Haryana

Chairman

Member

Member

Member

Member

Member

Member

Member

Member

Member

Member

Member Secretary

To monitor the implernentation of .A'ction Plan of Ambient Air Quality of

Faridabad.

2. To insure the inter-d

this matter.

artmental coord nation at the State level district level in

IXlr* T"".. & Conditions: i I

j Thq Head Quarte: of t e Committee wi.l be at Faridabad'

4. The Committee sh"lll*."t at ,.gul.i int"*uls with the permissiorl of the
i

.' Chairman. ' ;

Functions:

1.

Dated, the i : Commiss.lner & Secletary to Government

Nov 7, 2006 Haryana, Enviomment Department'

l

Endst.Nri. 12t28D002-Env.lII Dated:', {r\l?
A copy is forwarded to all concemed for further necessary action'

r SuPerintendent Environment
i for Commissio rer & Secretary to Govemment

I

No. 172812002 - Env. III: In order to proplrly implement and monitor the action plan

of ambient air quality cf,Faridabad city and to ensure the inter-departmental coordination

at the State level, the'Ciovemor of Haryana .; pleased to extend the term of the State

level Committee for tluee years w.e.f. 2l.l 1.2C05 consisting of the following members,

namely:-
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